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Surya Exim Ltd                                                             …..Appellant 
3040, Jash Textiles & Yarn Market, Ring Road, 

Surat, Gujarat 

VERSUS 

 
C.C.-Ahmedabad                                                             …..Respondent 
Custom House, Near All India Radio Navrangpura, 

Ahmedabad, Gujarat 

 

 

APPEARANCE: 

Shri. Aditya Rawal, Advocate for the Appellant 
Shri. Vijay G Iyengar, Assistant Commissioner (AR) for the Respondent 
       

  
CORAM:         HON'BLE MEMBER (TECHNICAL), MR. RAJU 
                     HON'BLE MEMBER (JUDICIAL), MR. SOMESH ARORA  

  

 
DATE OF HEARING : 16.06.2023 

DATE OF DECISION:16.06.2023 
 

  
 The appeal is disposed of. For order, see order of date in Customs 

Appeal No. 10659 of 2015.  
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